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DNSBL/HO/2021-2022/RCS/ 072 78

To, :
Assistant Registrar Banking/LO,

0O/o Registrar Co-operative Societies,
Govt. Of NCT of Delhi ,

Old Court Building,

Parliament Street,

New Delhi - 110001

Reqg: Un-starred Question No. 102 & 103 raised by Sh. Saurabh Bhardwaj,
Hon’ble MLA, Delhi and Sh. Praveen Kumar, Hon’ble MLA, Delhi respectively.

Sir;
As per your letter dated 21-03-2022, reply to above mentioned questions are

given below :-

1. Answer to Question No.102 :

a) As per Audit Report dt. 31-03-2021 the gross NPA of Bank was Rs. 27.40
Crore (38.69%)

by -

c) As per Audit Report dt. 31-03-2021 the total loss of Bank was 10.38
(Crore)

d)

e) Details of pending inquiries U/s 66(2) of DCS Act, 2003 :-
i) Inquiry u/s 66 (2) of DCS Act 2003 regarding misappropriation of

funds in distribution of Diwali Gifts against Ex-Directors.

i) Inquiry u/s 66 (2) of DCS Act 2003 against Ex-Directors on the
complaint of Sh. Sadan Singh Yadav regarding discrepancies in
loans.

iii) Inquiry u/s 66 (2) of DCS Act 2003 regarding discrepancies
observed in Audit Report for the year 2015-2016.

Phones : Subzi Mandi - 23850889, Krishna Nagar - 22097003, Lajpat Nagar - 26414570, Tri Nagar - 27363621, Janak Puri - 25553968
Narela - 27282808, Pitampura - 27011843, Yamnua Vihar - 29912338 Nangloi - 25943567 Shahdara - 22585250, Najafgarh - 25022192
Rohini - 27852526, Meethapur - 26669100, Karawal Nagar - 22933157



iv) Inspection u/s 66 (2) of DCS Act 2003 regarding enroliment of

Members at Karawal Nagar Branch.

List of pending case U/s 118/121 of DCS Act, 2003 ;-

i)

i)

Show Cause notice U/s 121(2) Pule 159 issued to Sh
Jitendar Gupta by RCS regarding enrollment of Mermbers st

Karawal Nagar Branch.

Show Cause notice U/s 121(2) Rule 159 issued to Sh
Jitendar Gupta by RCS regarding discrepancies observed in

Audit Report for the year 2015-2016. Proceedings have

been completed.

Show Cause notice U/s 121(2) Rule 159 issued to Sh Rajesh
Sharma (Ex-Director) and others by RCS regarding

enroliment of Members at Karawal Nagar Branch.

. Answer to Question No.103 :

a) An FIR is pending against one of the present Director Sh, Ajit Singh and

his son namely Sh. Sudhir Kumar vide FIR No. 129/2018 U/s

406/468/420/120-B IPC pending before EOW Cell, Delhi which is pending

investigation till date.



b)

"

Their loan accounts got cleared on 21-11-2016 i.e. prior to his becoming a

Director in the previous Board.

Thanking you and with kind regards.

. . incerel
For Deolhi Nagnrﬁl §a§‘.?<léri Bank Lig.

(HBREABIL:utive Oficer
C.E.O. (OFFICIATING)



